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NATIONAL COMPANY LAW TRIBUNAL
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IA (IBC)/69/GB/2024
In CP (IB)/31/GB/2022

Present: 1. Hon’ble Member (Judicial), Shri H.V. Subba Rao
2. Hon’ble Member (Technical), Shri Satya Ranjan Prasad

P. L. Vehicals Pvt. Ltd.
Name of the Company Vs
State Bank of India

Under Section U/s 10 of IBC, 2016
For Petitioner (s) : Mr. L. Ahmad B F, Adv.
For Respondent (s) : Ms. A. Khaitan, CA, R-1

ORDER

IA (IBC)/69/GB/2024

Ld. Counsel Mr. L. Ahmad B.F. appears on behalf of the Applicant, who is Successful Auction
Purchaser in the sale of the Corporate Debtor as a going concern. It is noted that the Liquidator
has already issued Sale Certificate on 20.01.2024. In view of the same, the prayers made in the

Application are found to be unnecessary and accordingly, we dismiss this Application.

Sd/- Sd/-
Satya Ranjan Prasad H.V. Subba Rao
Member (Technical) Member (Judicial)
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